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T T fimT A i e nifaerr
1L
2R, 12 914, 2026
frT g afAfd w1 teT

.. "R R AT 9./1/215/2026.— Sfimr AFETE siv Gwm st sfafa,
1999 (1999 #T 41) & A == 25 & IT-GTT (1) FET Jad AfRdl 3T FoT [AfFFmT @i G
TteraRer (AT garegw qtd) A, 2000, F &fFaw 3 U % siasta ya afwdi 7 T30 F:3d g0
TTTErReoT, Feferiad STTER=T GIT S (9T AATEHIT AIHIT T [AST HEdT &, ST TSI | Seeh STRTere il
fafr & wa=r g
TARITST AT TATZHL FHIT F TGET & &9 § (HHrerrad i =g o 1T g-
Sfrae &S| afog i FEET atata & srege
ATYTIOT 1T T T FTIwET AT oreTey
AT, AT S THTHF TEATH
FeTe, LA AT TATT TH
FLTET, TEA T STHT Faeqah i< griv (e qeq
fraer, T ST sreRTeHT
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7. ot FESta aeetT, AR, AT ST afEe (Hrsmsare)

8. Tt =fa sy, merfaaers, Heve wiw fRae dae afs wimd Ue Teedl (ThamsaTHters)

9. =Y HTW TTAT, LT, TAIRUCE Sad A Fiwd U et ot SeaT (TE=)

10. TT. TSTT AL, HRTHIAF Ua H&T HIAHT ATFT, FSLH A AT THFAAIE ANATSSI9H

(THSTELA)

11. ST, T AT, TTHAY, TRAT FSFEe wiT RE= A Teaqaae shiqeh (e
(ATEHTATATE LA

12. =t. =7or i, qed Rl AfaFeT, BTSSee HiT SHRAHE I U TR (Saeasissey
HTSS)

13. =t T A, AEIHRLF, TS FISTHA A ACATSE T (10H (TAHTZAT)

14. = 375 U, T9 T FEATH ATEHIL, T TATEST TTTEHRI0T (TATAT)

15. T AT Zred, AT AehT, a1, TAATERR ST TEsiFe TRAY aaeqal Fardis, e
16. T T=eT T3, @ ey Meers, g gy Raied frfies (tauadioe)

17. 9. 9T ¥, THE9r, S99 SEIS[E AT S Hesiie (T uH)

18. At ATfee T%eT, Tae Maers Ua q&F FAHRT AT, e iadt

AT TS, eqeT
[|a§l a-111/4/3149T./757/2025-26]

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY OF INDIA
NOTIFICATION
Hyderabad, the 12th March, 2026
RECONSTITUION OF INSURANCE ADVISORY COMMITTEE

F. No. IRDAI/IAC/1/215/2026.— In exercise of the powers conferred by sub-section (1) of Section 25 of
the Insurance Regulatory and Development Authority Act, 1999 (41 of 1999), and in terms of Regulation 3A of the
Insurance Regulatory and Development Authority (Insurance Advisory Committee) Regulations, 2000, the Authority
hereby makes the following notification reconstituting the Insurance Advisory Committee which will be effective
from the date of publication in the official gazette.

The following are appointed as the members of the reconstituted Insurance Advisory Committee:

Chairman of Executive Committee of Life Insurance Council

Chairman of Executive Committee of General Insurance Council

President, Institute of Actuaries of India

President, Insurance Brokers’ Association of India

President, Indian Institute of Insurance Surveyors & Loss Assessors

Director, National Insurance Academy

Shri.Chandrajit Banerjee, Director General, Confederation of Indian Industry (CII)

Ms. Jyoti Vij, Director General, Federation of Indian Chambers of Commerce and Industry (FICCI)

e A o

Shri.Saurabh Sanyal, Secretary General, Associated Chambers of Commerce and Industry of India
(ASSOCHAM)
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10.
11.
12.
13.
14.
15.

16.
17.
18.

Dr. Ajay Sahai, Director General & CEO, Federation of Indian Export Organisations (FIEO)

Dr. Ashok Gulati, Professor, Indian Council for Research on International Economic Relations (ICRIER)
Dr. Charan Singh, CEO, Foundation for Economic growth and Welfare (EGROW Foundation)
Shri.Suresh Goyal, Director General, National Council of Applied Economic Research (NCAER)
Shri.Indu Bhushan, Former CEO, National Health Authority (NHA)

Ms. Monika Halan, Financial Writer, Speaker, Author and Adjunct Professor at Banasthali Vidyapeeth,
Rajasthan

Ms. Padmaja Chunduru, Former MD, National Securities Depository Limited (NSDL)
Prof. Partha Ray, Director, National Institute of Bank Management (NIBM)
Shri.Sahil Barua, MD & CEO, Delhivery

AJAY SETH, Chairperson
[ADVT.-11I/4/Exty./757/2025-26]
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